To,

The‘ Registrar(General),
thlonal Green Tribunal
Principal bench
New Delhi .
No. |25 ) A= Y \nor
I'C

: ‘ Date 33\\\\3})’
Subject : In compliance of order dated 21-10-2022 passed by NGT on OA No 774/2022 titled

by Gaurav Garg Vs Union of India & Ors.

Sir,
In the above noted case Hon’ble Tribunal has directed that
“ Notices along-with copies of the application and documents attached

oooooooooo

therewith be issued to the respondents requiring them to file their response/ reply to the
allegations made in the application within three weeks at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Supported PDF and not in the form of Image PDF.......”

In pursuant to the direction the status of M/s Synergy Waste Management (P) Ltd,
Subharti Medical College Campus,Subhartipuram,Delhi Haridwar Byepass Road,Meerut
regarding Authorization under Bio Medical Waste Rules and Air & Water consent status
is annexed. M/s Synergy Waste Management (P) Ltd, (CBWTF), Subharti Medical College

Campus,Subhartipuram,Delhi Haridwar Byepass Road,Meerut is operating at the said
place since year 2002.

With regards,
Enclosure : Status of Authorization and Consent(Air/Water)attached.
Your’s faithfully,
\

1
Regional Pfficer,
Meerut
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Details of Authorization Certificates i

Subharti Medical College Campus,Su
are as below-

Issued to M/s S

‘ ynergy Waste Management (P) Ltd,
bhartipuram,Delhi Haridwar Byepass Road,Meerut

S.No. | Details of Certificate Issued vide LetterNo.& Date. . Validi |

1. | FO1392/s~1 /W /02 / TM0ARY0RT / 2002 RAiH—03 /04 / 2002 31/12/31002 iilln —
2. | F13537/xfi—s /ar—8 /2003 Fetir—1o /03 /2003 10/03/2004 | A2
3. |F14818/ Wi-3 /a1 R, /6 /03 17 /04 /2003 09/03/2004 | A-3
4. | F35992/ -1/ TRNARFS A<, /T2 /2004 Reefier—27 /08 /2004 | 04/09/2003 A-4
5. | F33977/ -3 /91,8 / 2004 RAiH—05 /07 / 2004 04/07/2005 | A-5
6. | F50673/ 3 /Bio-MW-08 / 2002—05 f&ATH—20 /09 /2005 31/12/2007 | A-6
7. | F32695/ #i-3 /Bio-MW-08 /2008 f&stis—8 /5 /2008 31/12/2008 | A-7
8. | F40310/ ©-3 /Bio-MW/08 / 2008 fe=ie—12 /11 /2008 30/09/2009 | A-8
9. | F53135/ ¥i-3 / Bio-MW-08 / 2002—09 /42 fe=iH—-7 /8 /09 31/12/2009 | A-9
10. | F69912/ #i-3/Bio-MW-08/2002—10 /56 Reiiv—9,/7 /2010 | 31/12/2010 | A-10
11. | F81445/ -3 /Bio-MW/08 /2011 femieb—24 /2 /2011 .| 31/12/2011 | A-11
12.] F02188/ #i-3 /Bio-MW/08 /2011—12 fasie—30 /3 /2012 31/12/2012 | A-12
13. | F30790/ ¥i—-3 /amrif—0s / ¥=s /2013 fasii—25 /9 /2013 31/12/2013 | A-13
14.| F45729/ C-3/Haz/Meerut-3/14 Reid—9 /7 /14 31/12/2015 | A-14
15.| F81448/ C-3/BMW-08/Meerut/2016 e iH—13 /6 /16 31/12/2017 | A-15
16. | H14044/ C-3/BMW-08/17 RAid—27 /12 /17 31/12/2019 | A-16
17. | H46106/ C-3/BMW-08/20 fa=@—08 /1 /2020 31/12/2024 | A-17




/

Details of Consent to Ope
Management (P) Ltd,
Byepass Road,Meerut are as below-

rate (Air/Water) Certificates
Subharti Medieal

issued to M/s Synergy Waste
College Campus,Subhartipuram,Delhi Haridwar

\\ S.N;): \\?;;:2)1:2) (;:'“g:t/l;:":nzcl_y:lg[vulc Lci{c'er).& Date, Yalidity Annexure
Bttt w:-]..sﬁ.i.\,?!\/ﬁ_{f}[J?,lf.’.i?,wf_jglfﬁ—zlt /122009 31/12/2009 [ B-]
3 15516 /?;“-4-/ 1Y /356 /18 /16,709 fastii-24 /12 / 2009 31/12/2009 | B2
+ | F75516 At-3 /51t / 368 /R3S / 2010 f#i@-09 /11,/2010 31/12/2010 | B-3
| 4. | F75515 /R0=a /a1 /356 /30 /2,/26 /10 Retid—00 /11 /2010 31/12/2010 | B-4
\ S. \F9309S / -3 /el /368 /RS /2011 fami6—30 /09 / 2011 31/12/2011 | B-5
\ 6. \1?93094 [A-3 /9 USHYT /356 / ARG / 2011 faATE—30 /09 /2011 31/12/2011 | B-6
‘ ! 11?457,21,/?ﬁ-—a/w—aea/ﬁ'\’a/zom—w fe=ir—09 / 07 / 2014 31/12/2015 | B-7
| 8. |F45722 /f-3/91g WgwoT/356/%6 /2014—15  Ree— o9/ | 31/12/2015 | B-8
07 /2014 :
. | F76709 / W\-3 / Sici—368 / #=3 / 2016—17 fa1i—06 /04 / 2016 31/12/2017 | B-9
10] F76710 ~fi—3/arg we¥vi/356 /%8 /2016—17  fedio— o6/ | 31/12/2017 B-10
04 /2016 |
11| H14062 / §1—3 /STa—368 /%6 /2017 fA6—27 /12 /2017 31/12/2019 | B-11
12.] H14063 /-3 /4R Yg¥YT /356 / =S /2017 faAl®— 27/ 12/2017 31/12/2019 | B-12
13.1 3801 1/UPPCB/Meerut(UPPCBRO)/CTO/Water/Meerut/2018 31/12/2022 | B-13
Dated 10/01/2019
14. 37983/UPPCB/Meerut(UPPCBRO)/CTO/Air/Meerut/ZOl8 31/12/2022 | B-14

Dated 10/01/2019

Note-A Show Cause Notice regarding Environmental Clearence has been issued vide letter No
H39932/c-3/BMW-08/Ka.Ba/Meerut/2019 Dated 09/08/2019 to M/s Synergy Waste Management
(P) Ltd, Subharti Medical College Campus,Subhartipuram,Delhi Haridwar Byepass Road,Meerut
which is being annexed as annexure -C.
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: M(S § grey Wasic Management Pyt Cad.
BB 2 PigorAsef-Adi-Road—
New Delhi '

i ""S“'b‘f'“?"\*-.’if?‘?ﬁﬁ?fi?f“r 0f—6j3%4ﬂﬁﬂ&#k%f%ﬁ#&%ﬁ6ﬁ%@€pﬁ@ﬁ;~8@6 rage;-Freatment, Transport
and I“?ls:‘;osg'l of Bio;Medical Wastes) under the provisions of Bio-Medical Waste) Rules,

o og-Anended Rule—2000————n

Sir, T :

—Rigase refer 10 your application dated 04..07.05. Your applicatio'r‘l has been examined and

authorj;aagiqﬁ'i’s being issued,subjett as under:- . - .

1. File number orauthbr"iz;tioh and date ofissue.Q&//%?(ﬂéé@rﬁM{,%/ 3 %_g/
2. . M/S Syncrgy Waste Management Pvt. Ltd Subharti Institute of Medical Sciences .Campus,
| Subharti Puram, Bye Pass Road,, Dist Meerut.- is here by granted an authorization to operate *

a facility for collection, reception, storage, transport and disposal of bio-medical waste in the
premises situated as mentioned above . ' , .
3.+, . This authorization shall be in force for a period up to 31 .12.2007 from the date of issue of this
- letter..’Unit shall apply for renewal of authofization 4 months before expiry of this
authorization. ‘g = ' L
4. The facility shall include Incinerator 50 Kg per hour capacity, Autoclave.30 Kg per hour
‘ capacity , Shredder 50 Kg per hour capacity and Effluent Treatment Plant of 1000 it. per day
capacity . . .
5. This authorization is subject to the conditions stated below and to such other conditions as
; may be specified in the rules for the timebeing in force under the Environment (Protection)
Act, 1986. . ' —
6. Biomedical waste shall - 'be = collected , transported from
Meerut, Muzaffarnagar,Saharanpur,Ghaziabad,Gautam Buddha Nagar .
: Terms and conditions of Authorization
i) The authorization shall. comply with provisions of the Environment (Protection Act, 1986 and
the rules made there under. . ' :
ii) The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the prescribed authority. ' .
1ii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the bio-medical
waste without prior permission of the authority. , 4
iv) Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute 2 breach of his authorization.
Y It is duty of the authorized person 1o take prior permission of the prescribed authority to close
down the facility.
vi) Hospital waste various categories. as mentioned in schedule-l. Of Bio-Medical Wasie

rule, 1998 (ss amended) shall be handled as per treatment and disposal facilities mentioned in
said rules, : v 5

vii)  Bio-Medical Wastes must be segregated as per schedule-]l

viii)  /Schedule-1V (Rule-6) shall be fully complied.

ix) Annual report shall be submitied in form-I] regularly.
%) /' The authorized agency must ensure full compliance of prescribed standards for treatment and
disposal.”

%
YOI SR TP AN |

™
p M~ X5

f‘fj?m T ,%’171 -], ferafer wos, " Picup Bhawan, 3¢d Fioor, B-Block, Vibhuti Khaad, "
AT I %S 2 x : Gomti Nagar, Lucknow ~ 228 010
Gy \A\y 2N on, 2720691, 2720681 . Phone : 2720831, 2720828, 2720891, 2720681\

G 105 Fax : (522-2720764 |

e-mail . info@uppch.comn
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(d/s. Synergy Waste Management Pvt, Ltd,
1/5-B, Il Floor, Asaf Aki Road,
New Delhi-110002

Sub:  Authonzation for operating facility for (Collection, Reception, Storage,
Treatment,Transport and Disposal of Bio Medical Wastes) under the
provisions of Bio-Medical Waste Rules, 1998 Amended Rule-2000.

Sir,
Please refer to your application dated 01-12-07. Your application has been examined and
: authorization is being issued subject as under:-
% 1 File number of sutherization and date of issuc ..9..9.l.$§ia.M.‘%9h’..°x€.,A'WZD_L(_l') - 69 -2:{?‘
2. M/s Synergy Waste Management Pvt, Ltd. Subharti Institute of Medical Sciences
/' Campus, Subharti Puram. Byc Pass Road. Distt. Mcerut is here by granted an
g authorization to operate a facility for collection, reception, storage, transport and disposal
of bio-mcdical wastc in the premiscs situated as mentioned above.
3. This authorization shall be in force for a period up to 31.12.2008 from the date of issue
of this lctter. Unit shall apply for consent Air/water and authorization for proposcd sitc of
CBMWTTF before its operation.
4. The facility shall include Incinerator 50 kg per hour capacity. Autoclave 30 kg per hour
capacity, Shredder 50 kg per hour capacity and Effluent Treatment Plant of 1000 It. per
day capacity.
5. This authorization is subject to the conditions stated below and to such other conditions
as may be specified in the rules for the time being in torce under the Environment
(Protection) Act, 1986. o C B

; 6. Biomedical waste shall be collected. transported from Meerut. Muzaftaragar.
‘ Suharanpur, Ghaziabad, Gautam Buddha Nagar.
; Terms and conditons of Authorization
, i) The authorization shall comply with provisions of the Environment (Protection Act 1986
£ and the rules made there under. :
e ii) The authorization or its renewal shall be produced for inspection at the request of an
¢ officer authorized by the prescribed authority. ~
iii) The person authorized shall not rent,lend,sell,transfer or otherwise transport the bio-
medical waste without prior permission of the authority.
iv) Any unauthorized change in personnel.equipment or working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization,
v) It is duty of the authorized person to take prior permission of the prescribed authority to
close down the facility. :
vi) Hospital waste various categories as mentioned in schedule-1 Of Bio-Medical Waste

rule. 1998(as amended) shall be handled as per other provisions of the act.,

vii)  Bio-Medical Wastes must be segregated as per schedule-11

viii)  Schedule-1V (Rule-6) shall be fully complied.

iX) Annual report shall be submitted in form-11 regularly,

X) The authorized agency must ensure {ull compliance of prescribed standards for treatment
and disposal....

ﬁmm T{Tq?mmaaézgﬁé—qm?o , fasfa @ve, Picup Bhawan, 3rd Floor, B-Block, Vibhuti Khand,
_ ) - 226 Gomti Nagar, Lucknow - 226 010
?-qm : 2720831, 2720828, 2720691, 2720681 Phone » 2720831, 2720828 ;’7?06‘71 2(720(38\
gv;;: 215;323720564 Fax ; 0522-2720764
} HE ppcb.com e-mail : info@uppcb.com
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M/s. Synergy Waste Management Pvt. Lid, o

1/5-B, 11 Floor, Asal Ali Road,
New Dethi-110002

Sub:  Authorization for operating facility for (Collection, Reception, Storage,
Treatment, Transport and Disposal of Bio Mecdical Wastes) under the
provisions of Bio-Medical Waste Rules, 1998 Amended Rule-2000.

Sir, :
Please refer to your application dated 06-8-08. Your application has been examined and
autharization is being issued as unders- _ T
D? 1. File number of authorization and date of issuc D«?&A&F‘m—’t—faﬁ EFlajog- - 3o L=

2 M/s Synergy Waste Management Pvt. Ltd, Village- Kashi, Partapur, Gangol Road, , g
Distt. Meerut is here by granted an authorization {o operatc a facility for collcction,
receplion, storage, transport and disposal ol bio-medical waste in the premisces situated as
mentioned above.,

3. This authorization shall be in force for a period up 1o 30.9.2009 from the date of issue of
this letter. Unit shall comply conditions issued in consent Air/water and authorization.
4. The facility shall include Incinerator 50 kg per hour capacity, Autoclave 30 ke per hour

capacity, Shredder 50 kg per hour capacily and LEffluent Treatment Plant of 1000 it per

day copnelty,

This a:uhoriz:*.tion is subject to the conditions stated below and to such other conditions

as may be specified in the rules for the (ime being in force under the Environmeat

(Protection) Act, 1986. . . '

0. Biomedical waste shall be collected, transported  from Meerut, Muzalfarnagar,
Saharanpur, Ghaziabad, Gautam Buddha Nagar, Bulandshahar, Baghpat upto 10,000

Beds at the approved rate by prescribed authority, but nat beyond a radius of 150 Kms.

A

within the state jurisdiction: )
Terms and conditons ofAu'thorimtiou
i) The authorization shall comply with provisions of the Environment (Protection Act 1986
and the rules made there under.,
z i) The authorization or its renewal shall be produced for inspection at the request of an
officer authorized by the prescribed authority,
: 1) The person authorized shall not rentlend.selltransfer o otherwise transport the bio-
‘ medical waste withou prior permission of (he authority,
) Any unauthorized change in personnelequipment or working conditione s mentinnsa iy

the application by the person authorized shall constitute a breaely al s sthorizasion.
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Xi)
~Xii)

X1ii)

Xiv)

XV)
XVvi)

Xvii)

All other solig and liquid wastes which are not covered under bio-medical wastes 199
must also be Properly handled and managed 5o that no adverse impact on 1l
environment  takeg pluce,,,

O untreated biomedical waste shall be kept stored beyond a period of
generation, If for any reason it becomes necessary to store (e
preseribed period,permission ng per provisions of the BM W rules must
Treated waste shal] be disposed off yg per provisions of the Bpmw rules
Emission analysis report for incineration shall be sent withi
letter.. ‘

Complete details of disposal of waste sharps/ medicines must be sent scparatcly..
Every year stack altached to incinerate shall be got monitored by an authorized lab
approved by U.P.P.C B.. : ’

Needle cutters shall be installed at all places Segregated waste shall be treated in
autoclave, shredder, chemjcal treatment and incinerate Air (Pollution Control System
altached to incinerate sha) be in working condition and be operated ali the time),

48 hours afier jte
waste beyond (e
be obtained,

only.,

n three months of issue of this

XVili) Remaining works for secured Jand fill shall be completed immediately.

Bounda:y/fcncing shall also be provided in the remaining part.

Xix) Complete details of the facility alongwith specification and capacity of incinerator,

Xx)

xXi) Validation test (spore testing ang routine test for the

xx1i)  The list of members of CBMWF shall be sent to H.O. Lucknow and Me

Copy 0.

action,

thermoclave etc, certified by manufacturer shall be submitted within a month of issue
of this letter along with certificate of the manufacturer regarding performance of the
equipment.

Provision for graphic or computer recording devices, which will automatically, ang
continuously monitor and record dates, time of day, load identification number and
operating parameters throughout the entire length of autoc]

ave/thermoclaye cycle
shall be done within a month of issue of this letter.

rmoclave shall pe perlormed
regularly, Details regarding this pg adopted shall be sent within a mont),.

crut C\‘Cl’_}‘
three months..

o

x i Yours fhithfull_y,

( Dr_C.$-Bi )
Member Secretary.
Regional Office U.p. Pollution Control Board, Meerut for nformation and necessary

Chief Environmental Engineer
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NM/s Synergy Waste Management Pvt, Ltd, :

©1/5-8, 1lagd Floor, Asaf Ali Road, |
New Delhi, "

ub.  Authorvization for operating facility for (Collection, Reception, Storage, Treatment,
Transport and Disposal of Bio Medical Wastes) under the provisions of Bio-Medical
Waste Rules, 1998 Amended Rule-2000. . ’ :

4

Please refer 1o your application dated 06.1.2009 Your ~nnlication has been examined and
suthorization is being issued subject as under:- , . :
File number of authonization and date of issuc..cf'.c?/éf.'ef /Z?./.Z{(.'Cf}../.!../i’.f;(/ (/(/7*}’4%/ 4

M/s Syncrgy Wastc Management Pvi. Ltd. Subharati Tnstitute of Medical Sciences :
Campus, Subharati Puram, Byc Pass Road, Distt. Meerut is here by graflied an
suthorization to operate & facility for collection, recéption, Storage, transport and disposal :
of bio-medical waste in premises situated as mentioned above. _ !
This authorization shall be in force for a period up to 31.12.2009 from the date of issue of -« !
this letter. Unit shall apply for renewal of authorization 4 months before expiry of this :
authorization.

The fzcility shall include Incinerator S0 Kg. per hour capacity, Autoclave 50 Kg per cycle
capacity, Shredder 50 Kg per hour capacity and Lffluent Treatment Plant of 1000 It per
day capacity. ,

This authorization is subject to the conditions stated below and to such other conditions as
may be spcciﬁ-cd in the rules for the time being in force under the Environment
(Protection) Act, 1986. :

Bio-medical waste shall be collected, transported for Meerut, Muzaffarnagar, Saharanpur,
Ghazigbad, Gautam Buddha Nagar, Bulandshahar, Baghpat upto 10,000 Beds at the

approved rates by prescribed authority, but not beyond a radius of 150 Kms. with in the

state jurisdiction

L e
ty =

Terms and conditions of Authorizatign

The zuthorization shall comply with pravisions of the Environment (Protection Act 1986 '
, snd the rules made there under. -1 . .
3 i) The zuthorization of ils (enewal shall be produced for inspection at the request of an

! officer suthornized by the prescribed authority. :

. i)  The person authorized shall not rent, lend, sell iranster or otherwise transport the buo-
medical waste without prior permission of the authority
iv) Any unsuthorized change in personnel equipment or working conditions as mentioned n
the application by the person suthorized shall constitute u breach of his authorization
v) It is duty of the authonzed person 10 take prior permission ‘of the prescribed authority o0 -
close down the facility !

o v, gm wm, A, fayfa wer, ficup Nhawan, 3rd Floor, B-Block, Vibhut Khang/ N e, D
| b W, wwAE - 226 010 Gomt Nagar, Lucknow - 226 010 Al
| fome ' 2720831, 2720828, 2720691, 2720681 Phone + 2720831, 2720828, 2720691, 2720681 2\
Cdw 105222720764 ' Fax ; 0522-272078% o)
g ;’jﬁm =‘A“'°'°lpf’°§~°°‘“ » e-mail ¢ info @uppcb.coR R

+ WAWW.LIDODCD.CO 9 1 . ~, - /,

3 m Web Site : www.uppcb.com oy, - q»//
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Ref.No..... “ ...... s 5 / %//5/50 m- w/'o&/‘l@/ e r;//f—* >~—f/

Date .,

Nifs Synergy Waste Management Pvt, Ltd,
143-B, lnd Floor, Asal Ali Road,
New Delha.
Sul: Auwtherization for operating facility for (Collection, Reception. Stiorage. Treatment,
Transport and Disposal of Bio Medical Wastes) under the provisions of Bio-Medical YWaste
Rules, 1998 Amended Rule-2000.

Please refer to vour application dated 18.9.2010. Your application has bzen cxamincd and

authorization is being issued subject as under:-

File number of authorization and date of issue. & f me ew} /,@Ji 0. 1Y) =0 %/ 03 elf-2e-2-))

3. M/s Synergy Waste Management Pyl Lid. Sublarati Institutc of Medical Sciences Campus. |
Subliarati Puram, Bye Pass Road, Distt. Meerut is here by granted an authorization.to operatc a i
facility for collection. reception, storage, transport and disposal of bio-medical waste in premises |
situated as mentioned above.

4. 'This authorization shall be in lorce for a period up to 31.12.2011 from (he date of issuc of this

letter. Unit shall apply for renewal of authorization 4 mounths before expiry of this authonization.

The facility shall include Incinerator 100 Kg. per hour capacity, Auloclave 30 Kg. por oyele

capacity, Shredder 50 Kg per howr capacity and Effluent Treatment Plant of 1000 lt. per day

capacity.

6. This authorization is subject to the conditions stated below and to such other conditions as may be
specificd in the rules for the time being in force under the Environment (Protection) Act. 1986.

7. Bio-medical wastc shall be collected. transported for Mcenut, Muzaffarnagar, Saharanpur.
Ghaziabad, Gautam Buddha Nagar. Bulandshahar, Baghpat upte 10,000 Beds at the approved
rates by prescribed authority, but not beyond a radius of 156 Kms, with in the state jurisdiction,

Terms and conditions of Autherization

o

ST

RN TR IO TV

i) The aunthorization shall comply with provisions of the Environment (Protection
Act 1986 and the rules made there under. - T

i) The authorization or its rencwal shall be produced for inspection at the request
of an ofTicer authorized by the prescribed authority.

iii) The person authorized shall not reat, lend, sell transfer or otherwise tansport the
bio-medical waste without prior permission of the authority.

iv) Any unauthorized change in personnel cquipment or working conditions as
mientioned in the application by the person authorized shall constitute a breach
of his authorization.

V) It is duty of the authorized person to lake prior penuission of the prescribed
authority to close down the facility,

vi) Hospital wastc various catcgories as mentioned in scheduie-1 of Rio-Medical
Waste rule, 1998 (as amended) shall be handled as per treatment and disposal 3
facilitics mentioned in suid rules.

vii) Bio- Medical Wasted must be sepregated as per schedules] |

viii)  Schedule-1V (Rule-6) shall be fully complied,

ix) Annual report shall be submittcd in form-11 regularly.

N) The uuthorized ageney must ensure full compliance of prescribed standards tor
treatment and disposal.

faws s, g w9, w1 =, | qf e, Picup Bhawan, 3rd Floor, B-Block, Vibhuti Khauv‘
T TR, @ - 226 010 . Gomti Nagar, Lucknow - 226 01t
T : 2720831, 2720828, 2720691, 272068 1 Phone : 2720831, 2720828, 2720691, PT?Owl .



Xi) All ather yolid and lquid . wastes which are not covared
properly handled and manzged so that na
xii) No untreated bio medicals waste shall
genaration. If for any reasan it become

period, permission as Per provisions of the BMW rules must be abtained
- X} Treated waste shall be disposed oft as per provisions ol the BMW rules only,

Xiv) The list of members of CBMWE shall be sent to H.0. Lucknow and meerut every three monts. X
Xv) Emission analysis report for incineration shall be sent within three months of issue o€ this lerer, &
xvi)  Complete details of disposal of waste sharps/medicines must be sent scparately, '
xvii)  Bvery year stack attached 1o x:ncincrate shall be got monitored by an authorized lab approved by . 55
U.P.P.C.B. ; ‘

Xviii)  Needle cutters shall be Installed at nll places segregiled waste shall be ireated in auraclave, N
shredder, chemical treatment and incinerate Air (Pollution Control System attached (o incinerate
shall be in working condition and be operated all tho time)

XiX) Remaining works for Secured land-fill shail he completed immediately, Ruundury/tencing shall
also be provided in the remaining part.

XX) Complete details of the facility slong with specification and capacity of incinerafar, thermoclave X
cte. certilied of the manufacturer regarding performance of the cquipmnent,

XXi) Provison for graphic or tomputer recording devices which will automatically and continyously s
manitor and record dates, time of day, load identification number and operating parameters
throughout the entire length of autoclave/thermocluve cyele shall be done within a montly of R
issue of this letter.

xxii)  Validation test (spore testing and routine test for thermoclave shall be perfurmed regularly. \
Detalls regarding this as adopted shall be sent within a mounth, Rt

) =o'l 56
Yours foithfully,

. W\
Mr G ‘\/ %

Momb cEretary. )

y {0 ‘ . ; .
Regionai Otfice , U.P. Pollution Control Board, Mcerin (or information and necessary yction, %
- Chiet Environmental Officer
- Cirgle-3

-
NG
G
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M/s Synergy Waste Management pwvt, Lid, ‘

175-13. 1nd Floor, Asaf Ali Rond,
New Dethi

\

Subs Authorization for vperating factlity for (Collection, Reception, Storage, Treatrment, Transport ond
Dispogal of Dio Medical Whastes) wider the provigions of Bin-Medical Waste Rules, 1998 Amended Ruyle-
2000,
S,

Please refer w your upplication datod 03-10411 Your application has been examined and authorization is being

jssued subjcet s under:-

File number of authorization and date of issuc.&&/ﬂﬂ%ﬂﬂ ,//n{/b/’?“”ﬁ’?’&f"/ol/ﬂ‘#'zJ’ 22

3. M/s Synergy Waste Managemont Pvt. Ltd, Subharati [nstitute of Medical Sciences Campus, Subharati Puram,
Bye Pass Roud, Distt, Mcerut is here by granted an authorization to opcerote @ facility for collection. reception,
sloroge, transport nnd disposal of bio-medical waste in premises situnted as mentioned above.

4 This authorization shall be in force for a period up 10 31,12.2012 from the date of issue of this letter. Unit shall
apply for rencwal of authorization 4 months before expiry of this anthorization,

5. The facility shall include ncinerator 100 Kg. per hour capacity, Autoclave 50 Kg. per cycle capacity. Shredder 50
Kg per hour capucity and Effluent Treatment Plant of 1000 It. per day capacity.

+J

6. ‘This nuthorization is subject to the conditions stated below and 10 such other conditions as may be specified in the
rules for the time being io force under the Environment (Protection) Act, 1986. .
7 DBio-medical waste shall be collected, wransported for Meerut, Muzaffarnagar, Saharonpur. Ghaziabad, Gautam

Buddha Nagar, Bulgndshahur, Baghpat uplo 10,000 Beds nt the approved rates by prescribed authority, but not

peyond u rodius of 150 Kms. with in the state jurisdiction.
Terms and conditions of Authorization

i) The authorization shall comply with provisions of the Environment (Protection Act 1986 and

the rulos made there under,

ii) ‘I'he authorization or ils renewal shall be produced for inspection at the request of an officer
suthorized by the prescribed ourhority.

ii1) The person autharized shall not rent, (end, sell transier or otherwisc lransport the big-medical
waste without prior permigsion of the authority,

iv) ANy unauthorized change in personnel equipment or working conditions as mentioned in the
application by the persan autharized shall constitute a breach of his authorization,

v) It is duty of the autharized person to take prior permission of the prescribed autherity 10 close
down the (acility. u,

vi) Iospital waste varlous entegorles as meationed in schedule1 of Bio-Medical Waste rule, 1998

(s amended) shall be handled as per treatment and disposil facilities mentioned in snid rules.
wii) Bio- Medical Wasted must be segregated as per schedule-11
vinn) gchedule-1V (Rule-6) shall be fully complied.

ix) Annugl report sholl be submitiod in fn{ln-l | regularly. ‘
%) Ihve authorized ageney must ensure full compliance of preseribed standards for treatment and
disposul.

ey v, i @, d-ens, gl W,

Ple . :
tad TR, TwEs - 226 010 up Bhawan, drd Floor, B:Block, Vibhull Khand,

: Gomtl Nagar, Luck .
Y :gggga:;égzggeze.moem.2720501 Phona ! 2720831, zveogzs, 2720“62: 227250:;?
.i \ q e 4 i’ i, . Fax : 0622-27207¢4

e-mail ; Info@ uppcb.com



VII.
VIII,
IX.
X.
XL
XII.
X111
AC A
XV,

XV1.
NVILL

XV,
XIX.

XX.

XXL

Copy to:- Regional Office, U,P. Pollution Control Board, Meerut for information and necessary action,

1?10- Medical A\_f\fastc must be segregated as per schedule- ] 1
Schedule-1V (Rule-6) shall e fully complied
Annual report shall be submitte
The authorized agency must e
disposal.

All other solid and liquid wastes which are’ no covered under bio-medical wastes 1008
properly handled and managed so that no adverse impact on the environment takes place.

No untreated bio medicals waste shall be kept stored beyond a period of 48 hours aftey jis
generation, It for any reason it becomes necessary to store the waste beyond the prescribed
period, permission as per provisions of the BMW rules must be obtained.

Treated waste shail be disposed off as per provisions of the BMW rules only.

he fist of members of CBMW [ shall be sent to H.0. Lucknow every three months.

Emission analysis report for incineration shall be sent within three months of issue of thig
letter.

Complete details of disposal of waste shar

ps/medicines must be sent separately.
Every year stack attached to incinerate shall be got monitored by an authorized tab approved by
U.P.P.C.B.

d in form-11 regularly,

nsure full compliance of prescribed standards for treatment and

Needle cutters shall be installed at all places segregated waste shall be treated i autoclave,
shredder, chemical treatiment and incinerate
incinerate shall be in working condition and be operated all the time)

Complete details of: the facility along with specification and capacity of incinerator, thermo
lave ete. certified of the manufacturer regarding performance of the equipment,

Provision for graphic or computer recording devices w
monitor and record dates, time of day, load identifi
throughout the entire length of autoclave/thermo |
issue of this letter.

Validation test (spore testing and routine test for thermoelave shall be
Details regarding this as adopted shall be sent within a month,

hich will automatically and continuously
cation number and operating parameters
ave cycle shall be done within a month of

performed regularly,

Yours faithfully,
(.vw"

(.S Yadav)

Member Seeretary,

K

Chiel Enviconmenial Engineer
Clreles3

Air (Pollution Control System attached to

O



SRS AR

% e F\/\wa‘ow/e b\»/QrL\g
: “',(__ﬁ UTTﬂR PRADESH POLLUTION CONTROL BOARD
0% #}’ 990 B | Registered
Ref. o) ) 2 Ao %\Dm& |°\m; AR - XY -9~ 7
To,

M/s Synergy Waste Management Pvt. Ltd.,
Subharti Medical College Campus,
Subhartipuram,

Meerut.

Sub: -Authorization for operating facility for[_C‘ollection‘;,Rcc'eptionLStorage,TreatmenL1
Transport and Disposal of Bio Medical Wastes) under the provisions of Bio-Medical
Waste Rules, 1998 Amended Rule-2000.

Please refer to your application dated 18-09-2012. Your application has been examined and
authorization is being issued subject as under:- |
Rile number of authorization and date of issue. 0.8 [ Rwmw...0xrelez]. 0. gﬁ‘a)gbd"}%‘)Q} 2

1. M/s Synergy Waste Management Pvt. Ltd., Subharti Medical College Campus, Subhartipuram, |
Meerut is here by granted an-authorization to operate a facility for collection, reception,
storage, transport and disposal of bio-medical waste in premises situated Subharti Medical
College Campus, Subhartipuram, Meerut as mentioned above.

2. This authorization shall be in force up to 31/12/2013 and the unit shall apply for renewal of
authorization at least 3 months before expiry of this authorization.

3. The facility shall treat totdl incinerable Bio- Medical Waste quantity 35.756 Tons per month
and autoclave 1.244 Tons per month. The total quantity of Bio- Medical Waste shall not
increase 35.756 Tons per month. ;

4. This authorization is subject to the conditions stated below and to such other conditions as may

be specified in the rules for the time being in force under the Environment (Protection) Act,
1986.
5. Bio-medical waste shall be collected, up to 10,000 beds at the approved rates by prescribed
authority, but not beyond a radius of 150 Kms. with in the state jurisdiction.
Terms and conditions of Authorization
1. The authorization shall comply with provisions of the Environment (Protection Act 1986 and
the rules made there under,
II. The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the prescribed authority.
III. The person authorized shall not rent, lend, sell transfer or otherwise transport the bio-medical
waste without prior permission of the authority.
IV. Any unauthorized change in personnel equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.
V. It is duty of the authorized person to take prior permission of the prescribed authority to close
down the facility.
V1. Hospital waste various categories as mentioned in schedule-1 of Bio-Medical Waste rule, 1998
(as amended) shall be handled as per treatment and disposal facilities mentioned in said rules.

o wam, gda w1, A-wn, fagfy @vs, ~ Picup Bhawan, 3rd Floor, B-Block, Vibhuti Khand,
TR TR, TEGTH ~ 226 010 Gomti Nagar, Lucknow - 226 010
Q@ITG : 2720831, 2720828, 2720891, 2720881 Phone : 2720831, 2720828, 2720691, 2720681

13“;?11 ; 0522-2720764
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M/s Synergy Waste-Management Pvt. Lid,
. Subhartipuram Medimical Collage Campus,
Subhartipuram, Meerut.

Sub:  Authorization for operating facility for Collection, Reception, Storage.
Treatment. Transport and Disposal of Bio Medical Wastes under the
provisions of Bio-Medical Waste Rules, 1998 Amended Rule-2009.

Sir,

Please reler to your application dated 8-1-14on the subject mentioned above.
Your application has been examined and authorizaztion is being issued subject o
under:

1- M/s Synergy Waste Management Pvi. Lid, Subhartipuram Medical Coilege
Campus, Subhartipuram, Meerut.

is hercby cranted and authorizaton to operate a facillty for collection,reception .
storage. transport and disposal of bio-medical waste in premises situated ul
Subharti Medical College Campus, Subhartipuram, Meerut as mentioned above.
_ This authorization shall be in force up to 3 [-12-2015.
This authorization is subject to the conditions stated below and to such other
conditions as may be specified in the rules for the time being in force under the
Environmment (Protecton)Act. 1986.
Terms and conditions of Authorization

J 12

o

1

[ The authorization shall comply with provisions of the Fnvironment (Protection Act
1986 and the rules made there under.

i1 The authorization or its renewal shall be produced For inspection at the reguest of an
officer authorized by the prescribed authority.

iii The person authorized shall not rent, lend, sell transfer or otherwise ransport the
bio-medical waste without prior permission of the authority.

v Any unauthorized  change in personnel | equipment or working conditions s
mentioned in the application by the person authorized shall constitute a breach ol
this authorization.

v I is the duty of the authorized person 1o take prior permission ol the preseribedd
authority to close down the facility.
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M/s Synergy Waste Management Pvt. Ltd,
Subhartipuram Medical Collage Campus,.
Subhartipuram, Meerut. |

Sub: Authorization for operating_facility for Collection, Reception, Storage,

Treatment, Transport and Disposal of Bio Medical Wastes under the

provisions of Bio-Medical Waste Rules, 1998 Amended Rule-2000.
Sir, ’ :
e subject mentioned

Please refer to your épplicaﬁon dated 07/01/2016 on th
being issued subject

above. Your application has been examined and authorizaztion is
as under:- -

Campus,Subhartipuram, Meerut is hereby granted and authorizaton to operate &

~

ipuram Medical Collegé '

facillty for collection,reception, storage, transport and disposal of Bio—MedicaI: |

Waste maximum quantity 40 Ton per month (including all categories of the bia

medical waste) in premises situated at Subharti Medical College Campus;
Subhartipuram, Meerut as mentioned above. '

7. This authorization shall be in force up to 31-12-2017.
3. This authorization is subject to the conditions stated below and to such other,

conditions as may be specified in the rules for the time being in force under the

Environmment (Protecton) Act.1986.

Terms and conditions of Authorization
i The authorization shall comply with provisions of the Environment (Protection Act

1986 and the rules made there under.

ii The authorization or its renewal shall be produced for inspection at the request of an

officer authorized by the prescribed authority. .
iii The person authorized shall not rent, lend, sell transfer or otherwise transport the

bio-medical waste without prior permission of the authority.
iv Any unauthorized change in personnel equipment or working conditions as
mentioned in the application by the person authorized shall constitute a breach. of:

this authorization,

¢
v It is the duty of the authorized person to take prior permission of the prescribed

authority to close down the facility.
vi Hospital waste of various categories as mentioned in schedule-1 of Bio-Medical

Waste rule, 1998 (as amended) shall be handled as per treatment and disposal

facilities mentioned in said rules.
vii Bio- Medical Wasted must be segregated as per schedule-1 of BMW Rules, 1998.

s
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To,
Director,
M/s Synergy Waste Management (P) Ltd.,
Subharti Medical College Campus, Subharti Puram,
Delhi Haridwar Bypags Roadg- - - |
Meerut NREN T e

------------------

Yoo

Sub: Authorization for operating facility for ( Collection, Reception, treatment, storage, transport and
disposal of biomedical waste) under the provision of Bio-Medical Waste Management Rules,
2016.

Sir,

With reference to your application received in this office on date. 04.09.2017 an Authorization

No...\&. ‘.Q\x\.\sd.:.g.\.l}wdated,..2«.».%.’.(.\2’.1..\..)(.....&5 prescribed under rule 10 of the Bio Medical
Waste Management Rules 2016,

You are requested to strictly comply with all conditions and send monthly progress report to
the Board, The authorization is valid for a period up to 31-12-2019 from the date of issue.

Yours Sincerely,

£l b v ' (Paragxl\'l\z{tﬁ-)'

i o Environmental Engineer, Incharge (C-3)

C'o”py to:The Regibnol O‘ffiéer, U.P. Pollution Conirol Board, Meerut for information and

necessary. aclion and with, direction.to send the point wise compliance report at
the earliest. ' : ’

..;‘-?s r\;l i /

Environmental Engineer, Incharge (C-3)

A0, . Ry wes

T.C. 12V. Vibhuti Khand
.. " . . ; Gomti Nagar, Lucknow ~ 226010
Nl AR, ARG - AN A .
g‘lm'w:, moazg 27-202;1_2720(,31 ? Phone 12720828, 2720691, 2720681
gt 0522-2720764

Fax : 0522 -2720764

$-a - info@uppeb.com - mail: info@uppch.com
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To,
Director,
M/s Synergy Waste Management (P) Litd.,
Subharti Medical College Campus, Subharti Puram,
Delhi Haridwar Bypass Road,
Meerut '

Sub: Authorization for operating facility for ( Collection, Reception, treatment, storage, transport and
disposal of biomedical waste) under the provision of Bio-Medical Waste Management Rules,

2016.

Sir,
Wik reference to your application received in this office on date. 18.12.2019 an Authorization
:‘{c.li.“x\‘.v.r.;}.\g.m.u.',q.r)*gdalcd.....&’.ﬁ.\.\.m‘?m ......... as prescribed under rule 10 of the Bio Medical

Waste Management Rules 2016,

You are requested (o strictly comply with all conditions and send monthly progress report to
the Board, The authorization is valid for a period up to 31-12-2024 from the date of issue.

Yours Sincerely,

(N.K.Chauhan)
Chief Env, Officer (Circle-3)

Copy toThe Regional Officer, U.P. Pollution Control Board, Meerut for information and

necessary action and with direction to send the point wise complionce report at
the earliest, '

Chiel Env, ()f‘ﬁcer (Cirele-3y
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U.P. Pollution Control Board

CONSENT ORDER

Dated : 10/01/2019

Ref No. -
38011/UPPCB/Mcerut(UPPCBRO)/CTO/water/M
EERUT/2018
To,
Shri NEERAJ AGGRAWAL
M/s SYNERGY WASTE MANAGEMENT PVT LTD
Subharti Medical College Campus Subhartipuram Meerut, MEERUT,250002
MEERUT
Sub: Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974

Reference Application No :3542159

L)

(as amended) for discharge of effluent to M/s. SYNERGY WASTE MANAGEMENT PVT
LTD

Dated :10/01/2019

For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. SYNERGY WASTE
MANAGEMENT PVT LTD is hereby authorized by the board for discharge of their industrial
effluent generated through ETP for irrigation/river through drain and disposal of domestic effluent
through septic tant/soak pit subject to general and special conditions mentioned in the annexure ,in
refrence to their foresaid application .-

This consent is valid for the period from 01/01/2020 to 31/12/2022 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

~ For and on behalf of U.P. Pollution Control Board

Dig ign:
SR CEo

CHAUHAN 16535 o530 C-3
- Enclosed : As above
(condition of consent):
Copy to:  Regional Office, U.P.Pollution Control Board, Meerut
Dignally signed

NISHI by NISHI KUMAR

KUMAR ~ CrAUHAN C.E.O

CHAUHAN 090110 C-3

16:09:20 +05'30°



4

LR Pollution Control Board

CONSENT ORDER

Ref No. = 37983/UPPCB/Mecrud(UPPCBIRO)Y/CTO/mie/MEXIRUT/2018 Dated ¢ 10/01/2019

To,
Shri NEERAJ AGGRAWAL
M/s SYNERGY WASTE MANAGEMENT PYT LTD
Subharti Medical College Campus Subhartipuram Meerut, MEERUT, 250002
MEERUT

Sub : Consent under section 21/22 of the Alr (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. SYNERGY WASTE MANAGEMENT PYT LTD

Reference Application No. 3538730 Dated : 10/01/2019
L With reference to the application for consent for emission of air pollutants from the plant of M/s

SYNERGY WASTE MANAGEMENT PVT LTD. under Air Act 1981. It is being authorised for
said emissions, as per the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 01/01/2020 to 31/12/2022.

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

HISHI Dy sy
KUMER  « Comsm C.E.O
CHAUHAN :mns-:;;: C..3

Enclosed : As above
(condition of consent):

Copy to:  Regional Office, U.P.Pollution Control Board, Meerut

nishi Do CE.O
KUMAR  cusian
cuunanzere - C-3
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